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O R D E R 

 
Per : Narender Kumar Choudhry, Judicial Member: 

 

 This appeal has been preferred by the assessee against the order 

dated 23.03.2021, impugned herein, passed by the Dispute Resolution 

Panel (in short Ld. DRP) under section 144C(5) of the Income Tax Act, 

1961 (in short ‘the Act’) for the A.Y. 2016-17.  

 
2. At the outset, both the parties have submitted that the impugned 

order which is under challenge before this Bench in fact has already 

been adjudicated in an identical appeal i.e. ITA No.1320/M/2021 by 

the co-ordinate Bench of the Tribunal vide order dated 29.01.2024 and 

therefore the instant appeal does not require any adjudication.   
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3. Considering the submissions made by the parties, we observe 

that the Assessee may be inadvertently or on misconception has filed 

two appeals simultaneously challenging the same impugned order 

29.04.2021, therefore the instant appeal being duplicate is liable to be 

dismissed being not maintainable/infructuous. 

 

4. In the result, the instant appeal filed by the assessee stands 

dismissed.    

    

Order pronounced in the open court on 26.06.2024. 
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